Declaration of Assets and Liabilities
vm..f.Z.QZO::,,‘Z‘OZ]‘[

@ 1 22T &Q'j ., son/daughter/wife of \—@5)9‘24'#{%217_“ I

A TR, T i years, belonging. to ./\qé 2o LG BT Qi
% “Vervice and presently working as %HLQ’]H sustladl:
\4 give hereln below the detalls of the assets {immovable, movable, bank balance, etc.) of
yself, my spouse and dependants*:
;ﬂut 9
4/”( (4] g5
f‘(’ﬁv {Assets In joint name Indicating the extent of joint ownership will also have to be
Men)
P i T T Spouse | Depandant1 | Dependant-2 | Depandants |
J(!ﬁL g Name(S) | Mame | Wsme | Etc Neme |
(i) | Deposits in
nstiutions And | 5000
n ons ~T
Non-Banking e ™ x X A
Financial
Companies
Lod [ Bonds,
Tl nturas and
7 @ Shares In - X X X Uy A
9 ) companies
b2
{lv) | Cther financial
instll':utle::;;
NSS, Po
Savings, LIC X R b X X
Policies, etc
o e
make, etc.) r bl % X X

(vi) | Jewellery (gi

’ details of . 15‘}‘"‘?
welght and
value) Grol qﬂ
(vii) | Other assats,

spmybie | x| x| K| oA | X

interests

Note: Value of Bonds / shares / Debentures as per the fatest market value In Stock
Exchange In respect of listed companies and as per books in the case of non listed
companies should be given.

* Dependant here means a person substantially dependent on the income of the
employee.
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,

also have to be Indicated]

Details of Immovable assels
[Note: Properties in joint ownership indlcating the extent of joint cwnership will

8r. Oescription Self

Bpouss

Dependant-1
Na

L Ne. |
() | Agricultural Land

- Location(s)
« Survey number(s)
- Extent (Total
measurement)

-Current market value

®

Dependant-2
| __Name |

c R

Dependant-3
Ete, Name

X

(i) | Non-Agriculturai Land
- Locatlon(s)

- Survey number(s)

- Extent (Total

measurement}

value

(i) Bulbdiags (Commercial
and residential)
Location{s)

- Survey fdoor
number(s)

- Extent (Total
measurement)

- Current market:
value

() | Houses .o‘ Apattmenu,
etc.
- Location(s)

- Survey fdoor
number(s) K
- Extent (Total

measurement)
- Current market
valug

(v) | Others (such as

Intera:st in pmeﬂ:v)

(2)
institutions and government dues:-

[Note : Please give saparate detalls for each item)

1 give herein below the details of my fiabilitles / overdues to public financial

Sr.

Description
No. ;

Hame &
Hnnu;hl

{i} Loans from Banks

of Bank /
mniaz(s) !/

Amount cutstanding as
O aanen

L L LI

{il} Loans from financlal
institutions

"(iil) Government Dues:

{a) dues to departments

dealing with government
odation

(b) dues to departments
dealing with supply of
water

(c) dues to departments
dealing with supply of
electricity

;;677‘}779




(d) dues to departments ¥ %
dealing with telephones
(e} dues to departments /
dealing with government A A
transport (Including’
aircraft and helicopters) L
() Other dues, If any X x

{b} (1) Income Tax including
s:rchame [Alse Indicate 0 4_ B
the assessment year upto
which Income T:x Return AZW Pb 3 ? "
filed. Glve also Permanent
Account Number {PANY]
(il) Wealth Tax [Also :
Indicate the assessment D'e X%
year upto which Wsalth
Tax return filed,] i
{ili) Sales Tax [Only In X
case of proprietary ‘ 7‘
business] ;

(iv) Property Tax _ % B TR
c. W.U!!.tﬂll

GPF/CPF/PRANNo. - | 110091214 FF 5—J.
Gender e EE:] (M/F)

Date of Birth - [l is- lo |g “ !\Q‘H !4__ {DO/MB/YYYY)

o hidiiicg r‘,\ (A/B/C)

: . : )
fade S S R e ]

(Full Name &.g. B.A.5.-Bihar Administrative Service,

§.5.5.- Bihar Secretarlat Service etc.)

Home Diatrk:t i= [ Wf‘ : J

‘1 hereby declare that tha abcwa detalls ar- true to ‘the best of my

knowledge and bellef. \
i
BIGNALURE Lo ivsisnrsseismssssssrinsesastisbiisibniiniasiy
Name of Employee: W )
Blacet..... Tl Lo Designationt..... /2L LS, ( bzmr\?‘}
pate:.. L S1.02..1.0 2. Depirtmeﬁt:.,.m..@!.ﬁ"q_‘ﬂ 7T
Note: Please sign each page of the declaration. Asset declaration form

must ba In A4 size whlm paper with cemputer typed (single side)
in pmnrlbud format.




